§

} q/ 3’{ {L{\ Declaration of Assets and Linbilities
7))' i i,mﬁ,o{S"m:?_a{g
II . ]
!/ ;,.-‘M.I‘.N..i..,'.]:,ﬂ.....\}ﬁinM,ﬁ.R.I..,Wd@uﬁhter{wif ﬁ?dnukqmmﬁqy
: waged .......... LS years, belonging to 01 SR S —
J \ - A B Lom
‘ i service and presently working as LBINAR L VIDAN SABHA. . SAGLWALAY... PATNA
give herein below the detalls of the assets (Immovable, movable, bank balance, etc.) of
mysalf, my spouse and dependants*:
A. - Deatalls of movabla assets
i (Assets in joint name indicating the extent of jolnt ownership wiil also have to be
,[ 27 glven) :
] ”
'E B2 Dezeription gl Spovsa | Dependant-1 | Dependsnt-2 | Dependant-d
‘ _ Ho. - | Hame(S5) Mame Hems Efo. Hamsa
(i) | Cash ANIL fer M AKARKSHA| ADITYA Aty PRAMILA
i’ ; | 4598 1 enk KUMAREl 1 DEVL
; (Il} | Deposits n SR Afow| mosir. A '
i Ei?t - | Banks, Financlal 2 ggs;‘{gz_- $8-1-He
: 13121724 Institutions And ' j©331843+ ;
. 5 Kon-Banking 84 oy, NIk NIL NIL
i Financial - 36Co04 g el
5 Companles R el ‘%Cj
APPEoX | APPT0
{iii) | Bonds, _
Debentures and )
Shares in NIL NIL NIL NI L . o
i companias
(iv} | Other financial

nstitutlons, ‘
NSS, Postal 7i w3 . :

: Savings, LIC NIL MIL ¢ NIL NIL NIL,
’ Policies, etc

|
(v) | Moter Vehicles BROLBP
details of P B W 1o - _
! f(ﬁa'-ke,f.e'tc. ) NIL T Acog NIL NIL NIL
) ks : 7 oA \By'ck : ;
(vi) | Jewellery (giva ;
detalls of G’;Lj; o ‘[G%S:Drw:
welght and 2063w fo g e
i Ml | S NIL NIL
( : Se =gl NTE |
vil) | Other assets, . :
such as values apes "”ﬂ . i =
of claims / weatH— | NIL NIL NIL NI L
[ interests 100'%3 ?ﬁlj

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as par books In the case of non listed

comipanies should be given,
* Deperdant her@ means a person substantially dependent on the income of the

employee.

vipdo, Wi



8.

] g ags

[Note: Properties In joint ownership Indicating the extent of joint ownership wiil
also have to be Indicated)

Dapetidant~3

Mo,

Sr, { Dezcription _" 2]

Spouss | Depandent-l {
Nsme{S) Hameo

Depundsant-2

Namea Etc. Hams

(1)

Agricultural Land
- Location(s)

- Extent (Total
fmeasurement)
-Current market value

- Survey number(s) NIL

NLL NIL_

NIL NIL

(it)

~ Locatlon(s)
- Survey number(s)

-Currént market valua

Nor-Agricultural Land
iried c2%
Digwyid

- Extent (Total T Ne -
measurement) - Nf{?
SAL3

NIl | NIL

(i)

Bulldings (Commercial
and residential)
Location(s)

number(s)

« Extent (Total
mézsurament)

- Current market

- Survey /door NI I

NIL | NIL

NIL NIL

{iv)

value

Houses / Aparfrments,
elc,

~ Location(s)

number(s)

- Extent (Total
measurement)

- Current market

value

- Survey /door N iL

NIL | NIL

Pedornal
. Houfe —
N7 L vil+pe -
Reava

P-S - Backhugya
Disf - Bejusoe

in- 8

(v)

4 = _
Others (such as NI |

NIE [ NIL

NIL | NI

(2)

| interest n property)

1.give herein below the detalls of my liabllitles / overdues to public financial

institutions and govemment dues:-
[Note : Please give separate detalls for each item)

“Sr, | Description Nime & nddreas of Bank / | Amount outstanding s
o, Finsnclel Institutione(s) / o1 AR e
; i Dupsrtmant {(s)

(a) (i) Loans from Banks NI L BEL:
(1) Loans from financial
institutions - NIL KL .
(i) Gavernment Dues:

a) dues to departments . ;
éeallng with gopvernment NIL NIL
accommedation ;
(b) dues to departments
dealing with supply of NIL A i
water :
(c) dues to departments :
dealing with supply of ;
elactricity i NTL NT L
4 |

Vinde jasned
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d) dues to departments : :
c(ie)aling with teﬁephnnes NIL . NIL
(e) dues to departments
dealing with government
transport (including N1 L NIL
alrcraft and hellcopters)
(f) Other dues, if any 1 - NIL

(b) | () Income Tax including
surcharge [Also indicate w U 09"
the assessment year upto D Pk o197 NI L.
which Income Tax Raturn
filed, Glve alse Permanent
Account Number (PAN)]
(ii) Wealth Tax [Also
indicate tha assassment : e
year upto which Wealth NIL N1L

Tax return flled.]

(I11) Sales Tax [Only in

case of proprietary NI L B [

busineass] ALY _

(Iv) Property Tax NIL NIL :

C. onal Datei

GPF/CPF/PRAN Ho, i~ 01453 65C 85 ’ _ |

l/
Gander i- E f‘(ﬁ@/

Date of Birth - ’ VOIS‘ J 1 )O ’ | )3 !5 M_ ] (DO/MMFTYYY)
| , | ‘ |

Class/Group - { D f (4/8/0)

e * [ BIHAR _SARVICE _ v |

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Blhar Secretariat Service ete.)

Homa District o= QEG)'USI‘] RAI
I hereby deciarsa that the abova detalis ars true to the best of My }

knowledge and beljef,

Signature %Mﬁ\\ﬁ\&\“\qu

Name of Employee: .. M.LNITA... KAMA RL
Designation:...QFFLCE. . ATENDANT.
pepartment:..BLHARNIRAN. SARHA, SACTWALAY . PATR

Place:,. PATN&

pate:,.. 13.7.8R.5.2626

Please slgn each page'or the declaration. Assst decisration form
“miust be In A4 size white paper with computer typed (singla gide)

_ In prescribad format.

Note;

— e



